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THE (.ITIZENSHIP (AMENDMENT) Ac:':‘ra 1957

No. 65 OF 1957

[27th December, 1957]

‘An Aét to amend the CitiZenShip Act, 1955'

of Ind1a as follows

1957.
Amendment
. of First heading “A. The following Commonwealth

Schiedule.

1. This Act may be called the Citizenship (Amendment) Act,

2. In the First Schedule to the Citizenship Act, 1955, under the 57 of 1955,

countrles —” after

entry 8, the following entries shall be inserted, namely:—

“9, Ghana.
. 10. ‘Federation of Malaya

11, Slngapore ” -
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